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the Chief Minister has openly accused the 
Governor of having sent an official letter to 
the Prime Minister accusing the Chief 
Minister of colluding with the insurgents. 1 
would like to know whether such a letter was 
written by the Governor to the Prime Minister. 
Secondly, how did the Chief Minister become 
privy to a confidential letter which the 
Governor has sent to the Government of 
India? The Chief Minister has now openly 
demanded the change of the Governor. This 
can only add fuel to the fire of insurgency. 
These kinds of things will add fuel to the 
insurgency in that State. I would like to know 
from the Government what actually is 
happening in Nagaland. Why do you keep 
quiet? 1 am happy that the Minister of 
Parliamentary Affairs is here. I think he is not 
sleeping. I am not speaking to a sleeping 
Government. Mr. Minister, I am saying that 
you kindly take note of this and tell the Home 
Minister whoever Minister is in-charge, to 
come forward to the House and tell this 
House, tell this country what is happening in 
Nagaland. It is the Congress Government 
which is there. Do you relish this idea of the 
Chief Minister and the Governor openly 
disputing with each other in public? Do you 
relish the idea of the Chief Minister being 
privy to the confidential report sent by the 
Governor to the President or the Prime  
Minister? 

 

 

SHRI TINDrVANAM G. VENKAT-
RAMAN (Tamil Nadu): Sir, I am associating 
myself with Shri G. G. Swell's Special 
Mention. There cannot be a blanket ban and 
the Government employees should not be 
made to suffer for this. 
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